
316



D/Neeraj Mittal/Letter 2023 

 
 

INDEX 
  
S.No.  Particulars  Page No. 

1.  Report of Joint Committee in OA No. 744/2022 Moharram Ali Vs State of 
UP  

01-08 

2.  Compliance report in OA No. 277/2022 Liyakat Ali & Others Vs State of 
UP  

08-15 

3.  Annexure-1 : Letter of District Magistrate to SSP Muzaffarnagar for 
providing records against the violators  –  

16-17 

4.  Annexure-2 : Case diaries of violators provided by Police Department  18-169 
5.  Annexure-3 : Letter regarding Imposition of Environmental Compensation 

against Sh. Anjum   
170-171 

6.  Annexure-4 : Letter regarding show cause notice for imposition of 
Environmental Compensation for past 05 years considering recurring and 
severeness of violation against Sh. Anjum   

172-173 

7.  Annexure-5 : Letter regarding Imposition of Environmental Compensation 
against Sh. Irfan alias Bhura   

174-175 

8.  Annexure-6 : Letter regarding show cause notice for imposition of 
Environmental Compensation for past 05 years considering recurring and 
severeness of violation against Irfan alias Bhura   

176-177 

9.  Annexure-7 : Letter regarding Imposition of Environmental Compensation 
against M/s. Bindlas Duplex Ltd. (Unit-1)  

178-179 

10.  Annexure-8 : Letter regarding show cause notice for imposition of 
Environmental Compensation for past 05 years considering recurring and 
severeness of violation against M/s. Bindlas Duplex Ltd. (Unit-1)   

180-181 

11.  Annexure-9 : Letter regarding Imposition of Environmental Compensation 
against M/s. Silverton Pulp & Papers Ltd. (Unit-2)    

182-183 

12.  Annexure-10 : Letter regarding show cause notice for imposition of 
Environmental Compensation for past 05 years considering recurring and 
severeness of violation against M/s. Silverton Pulp & Papers Ltd. (Unit-2) 

184-185 

13.  Annexure-11 : Letter regarding Imposition of Environmental Compensation 
against M/s. Shri Bhageshwari Papers Pvt. Ltd. (Unit-1)  

186-187 

14.  Annexure-12 : Letter regarding show cause notice for imposition of 
Environmental Compensation for past 05 years considering recurring and 
severeness of violation against M/s. Shri Bhageshwari Papers Pvt. Ltd. 
(Unit-1) 

188-189 

15.  Annexure-13 : Letter regarding Imposition of Environmental Compensation 
against M/s. Bindals Papers Mills Ltd.  

190-191 

16.  Annexure-14 : Letter regarding show cause notice for imposition of 
Environmental Compensation for past 05 years considering recurring and 
severeness of violation against M/s. Bindals Papers Mills Ltd. 

192-193 

17.  Annexure-15 : Joint committee report submitted in Hon'ble NGT dated 
20.10.2022 in OA No. 277/2022 Liyakat Ali & Others Vs State of UP 

194-279 

18.  Annexure-16 : Details of Environmental Compensation imposed and 
recovered by individual industries   

280 

19.  Annexure-17 : Joint committee report submitted in Hon'ble NGT dated 
02.01.2023 in OA No. 277/2022 Liyakat Ali & Others Vs State of UP  

281-291 

20.  Annexure-18 : Analysis reports of Drains  292-294 
 
 

317



1 
 

Report of Joint Committee of UPPCB and District Administration in compliance of 
order passed by the Hon'ble National Green Tribunal in case of OA 744/2022 
Moharram Ali Vs State of U.P. on dated 10.01.2023.  

1.0  Background:  

Grievance in reference to above was arisen by Mohd. Moharram Ali, complaining 

03 paper mills dumping their hazardous waste and coal ash at the bank of Ganga Canal in 

huge quantity causing serious environmental damage besides health hazards to the 

residents in the nearby areas.  

In the above matter, Hon’ble NGT vide order dated 30.09.2022, directed to 

constitute a joint committee comprising of State PCB and District Magistrate, 

Muzaffarnagar with the direction to visit the site and submit report. Accordingly, joint 

inspection was carried out by the joint committee and joint report was submitted to Hon’ble 

Tribunal on 07.12.2022. During inspection by the Joint Committee, it was found that highly 

exothermic reactive chemical mixed fly ash was present in the area. On enquiry with the 

locals and police officials, it was found that in the year 2018 an unknown highly hazardous 

chemical was dumped in the area by digging up the land which was then covered by fly 

ash. For identifying the nature of the chemical present on the land/under the land, on 

direction of District Magistrate Muzaffarnagar, UPPCB Head Office constituted a joint 

committee of IITR Lucknow and Scientific Officers of UPPCB Lucknow to visit the area, 

take the sample of chemical mixed fly ash and analyze it. Accordingly the joint committee 

visited the site on 30.07.2022, collected the soil samples and analyzed it. According to the 

analysis, high amount of heavy metals (calcium and potassium, chloride and sulphate) 

were present. Detailed report along with annexure have been submitted along with the 

joint report submitted to Hon'ble NGT. Observing immediate risk of health hazard due to 

high level of contamination in the soil in the site, all the chemical contaminated fly ash was 

collected, transported and disposed off through TSDF M/S Bharat Oil & Waste 

Management Pvt. Ltd on dated 29.09.2022. Details of the same have been already 

mentioned in the previously submitted joint report. Hon’ble Tribunal, after taking 

cognizance of the joint report, passed order on 10.01.2023 and directed District 

Administration and UPPCB to submit a action taken report in compliance to order passed 

by Hon’ble Tribunal on 10.01.2023. 

2.0  Order Passed by Hon'ble NGT on 10.01.2023  

“…………………………..7. With respect to the fact as to who has dumped 

chemical and fly ash at site in question which has resulted in death and injuries of 
individuals, nothing has been said except that this information may be collected 

from Police. Prevention of illegal dumping of hazardous chemical and fly ash at 
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unauthorized site is statutory responsibility of officials of State PCB, and if they 
have failed in observance of their statutory duty, they cannot saddle the said 

responsibility upon any other authority like police………………..” 

“…………………….11. Let a further action taken report be submitted by State 

PCB and District Magistrate, Mujaffarnagar clearly stating about the person 

responsible for alleged dumping, including compliance of consent conditions with 
respect of Water (Prevention and Control of Pollution) Act, 1974 and Air (Prevention 

and Control of Pollution) Act, 1981 and authorizations granted under Hazardous & 

Other Wastes (Management and Transboundary Movement) Rules, 2016. The report 

needs to clarify on fly ash management plan with respect of each industry and 

management of hazardous waste as per authorizations granted. Further, report 

should state about action taken against such person/proponent for remediation and 
prevention of further damage to environment and also with regard to payment of 

compensation to the victims/heirs of deceased persons.:……………….” 

 
3.0 a) Action Taken Report regarding person responsible for digging and dumping 
hazardous chemical on land causing casualty  

It has been already submitted in the earlier joint report stating that the hazardous 

chemical was dumped in the year 2018 by an unknown person on the same land in 

question. Due to reaction of the hazardous chemicals, exothermic reaction occurred after 

several years in July 2022. 03 persons while crossing the area were trapped in hazardous 

chemical and due to exothermic reaction were seriously burnt leading to death of 1 person 

and severe burns on bodies of 02 people.  

In view of finding records/proof of person responsible for dumping of hazardous 

chemical and industries/ person responsible for dumping fly ash on the land in question, a 

letter was sent to SSP Muzaffarnagar by District Magistrate, Muzaffarnagar vide letter 

dated 16.01.2022 (Annexure No. 1) for providing all records of police investigations which 

has been carried out in the above matter. In reference to the letter issued, Police 

department submitted case diaries of investigations which was carried out against 02 

persons responsible for dumping hazardous chemicals and fly ash. (Case Diary 

investigation reports are annexed as Annexure No. 2). According to the case diary no 

179/2022 and 193/2022, it has been concluded that Shri Anjum S/o Latafat, Village 

Nangla Bujurg, Thana Bhopa, Muzaffarnagar was found to be mainly responsible and 

guilty for dumping of hazardous chemicals. The report has statement of the guilty stating 

that he was carrying out trading of hazardous chemicals, storing it in drums in a premise in 

village Kasampura, Thana Bhopa, Muzaffarnagar. On 12th November, 2018, chemicals 
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which were stored in drums, started leaking due to which villagers residing around the 

area started having severe burning sensations in eyes. On immediate complaints of the 

villagers, SDM Jansath, C.O. Bhopa and other police officials reached the site 

immediately. Shri Anjum called excavator, dug up a patch of land belonging to irrigation 

department and dumped all the chemical from the drums on the land. Drums were again 

taken back by him. No sign or protective boundary was made around the area by the 

guilty. 
Hence, Shri Anjum S/o Latafat, Village Nangla Bujurg, Thana Bhopa, 

Muzaffarnagar was found to be mainly responsible and guilty for dumping of 
hazardous chemicals. Further, he was carrying out the hazardous chemical storage and 

trading activities illegally without taking permissions from UPPCB under Hazardous Waste 

Management Rules.  

UPPCB has imposed environmental compensation against Shri Anjum S/o 
Latafat, Village Nangla Bujurg, Thana Bhopa, Muzaffarnagar from the date of 
incident i.e. 09.07.2022 to the date when the fly ash and other waste was disposed 

of safely in TSDF on 29.09.2022. The environmental compensation of Rs. 4,15,000/- 
has been imposed on 08.02.2023 (Annexure No. 3), for the above said period but as 
the fly ash and other waste had been dumped at Village Nangla Bujurg, Thana Bhopa, 

Muzaffarnagar place since long (period unknown) therefore, UPPCB has issued show 

cause notice for imposing environmental compensation Rs. 87,10,000/- on 11.02.2023 

(Annexure No. 4) for last four years and 282 days in the light of Hon’ble NGT order, 

passed in O.A. No. 116 of 2014 Meera Shukla Versus Muncipal Corporation Gorakhpur 

and Others on 29.04.2019, which clearly status that; 

 "..........The UPSPCB may assess the amount of compensation applying the 

formula laid down by the CPCB not only for the days mentioned in the report of the CPCB 

but for the actual days of violation from the beginning but not beyond five years from the 

date of calculation............". 

 
b) Action Taken Report regarding person responsible Shri Irfan alias Bhura S/o Shri 
Yusuf (Contractor), Village Nangla Bujurg, Thana Bhopa, Muzaffarnagar for 
dumping industrial fly ash illegally on land  

On scrutiny of the case diaries no 179/2022 section 278, 285,338 and 193/2022 

section 283, 278, 338 , it has been made clear that Shri Irfan alias Bhura S/o Shri Yusuf, 

Nangla Bujurg, Thana Bhopa, Muzaffarnagar was carrying out work of contractor of 04 

industries generating boiler fly ash under agreement for proper disposal of fly ash but had 
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illegally and unscientifically dumped fly ash generated from industries on the land in 

question which falls under jurisdiction of Irrigation Department.  

UPPCB has imposed environmental compensation against Shri Irfan alias Bhura 

S/o Shri Yusuf (Contractor), Village Nangla Bujurg, Thana Bhopa, Muzaffarnagar from the 
date of incident i.e. 09.07.2022 to the date when the fly ash and other waste was 
disposed of safely in TSDF on 29.09.2022. The environmental compensation of Rs. 
4,15,000/- has been imposed on 08.02.2023 (Annexure No. 5), for the above said 

period but as the fly ash and other waste had been dumped at Village Nangla Bujurg, 

Thana Bhopa, Muzaffarnagar place since long (period unknown) therefore, UPPCB has 

issued show cause notice for imposing environmental compensation Rs. 87,10,000/- on 

11.02.2023 (Annexure No. 6) for last four years and 282 days in the light of Hon’ble NGT 

order, passed in O.A. No. 116 of 2014 Meera Shukla Versus Muncipal Corporation 

Gorakhpur and Others on 29.04.2019. 

   

c) Action Taken Report against industries which generated boiler ash which was 

illegally and unscientifically disposed on the land in question 

 On scrutiny of the case diaries no 179/2022 section 278, 285,338 and 193/2022 

section 283, 278, 338, it has been found that following industries generating the boiler fly 

ash had given the fly ash to the contractor (Irfan ilyas Bhura) for disposal of fly ash:- 

1. M/s Bindlas Duplex Ltd (Unit- 1), Bhopa Road, Muzaffarnagar 

2. M/s Silverton Pulp and Papers Pvt Ltd (Unit- 2), Bhopa Road, Muzaffarnagar. 

3. M/s Shri Bhageshwari Papers Pvt Ltd (Unit- 1), Bhopa Road, Muzaffarnagar 

4. M/s Bindals Papers Mills Ltd, Bhopa Road, Muzaffarnagar 

 

Above industries were the generators of boiler fly ash, hence it was also the 

responsibility of the industries to ensure that the fly ash generated in their premises, 

was scientifically disposed off under the provisions of HWM Rules.  

In view of the violation by the above defaulters, Regional Officer, UPPCB 

Muzaffarnagar has sent report to UPPCB Head Office to impose environmental 

compensation against above industries vide letter dated 31.01.2023.  

In continuation, UPPCB, Lucknow imposed Environmental Compensation against 

the defaulter units as under :  

1. UPPCB has imposed environmental compensation against M/s Bindlas Duplex Ltd 

(Unit- 1), Bhopa Road, Muzaffarnagar from the date of incident i.e. 09.07.2022 to 
the date when the fly ash and other waste was disposed of safely in TSDF on 
29.09.2022. The environmental compensation of Rs. 8,08,125/- has been 
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imposed on 09.02.2023 (Annexure No. 7), for the above said period but as the 
fly ash and other waste had been dumped at Village Nangla Bujurg, Thana 

Bhopa, Muzaffarnagar place since long (period unknown) therefore, UPPCB has 

issued show cause notice for imposing environmental compensation Rs. 

1,63,31,250/- (Rs. One crore sixty three lac thirty one thousand two hundred fifty) 

on 11.02.2023 (Annexure No. 8) for last four years and 282 days in the light of 

Hon’ble NGT order, passed in O.A. No. 116 of 2014 Meera Shukla Versus Muncipal 

Corporation Gorakhpur and Others on 29.04.2019. 

2. UPPCB has imposed environmental compensation against M/s Silverton Pulp and 

Papers Pvt Ltd (Unit- 2), Bhopa Road, Muzaffarnagar from the date of incident 
i.e. 09.07.2022 to the date when the fly ash and other waste was disposed of 

safely in TSDF on 29.09.2022. The environmental compensation of Rs. 

7,78,125/- (Seven Lac Seventy Eight Thousand One Hundred Twenty Five) has 
been imposed on 08.02.2023 (Annexure No. 9), for the above said period but 
as the fly ash and other waste had been dumped at Village Nangla Bujurg, 

Thana Bhopa, Muzaffarnagar place since long (period unknown) therefore, UPPCB 

has issued show cause notice for imposing environmental compensation Rs. 

1,63,31,250/- (Rs. One crore sixty three lac thirty one thousand two hundred fifty) 

on 11.02.2023 (Annexure No. 10) for last four years and 282 days in the light of 

Hon’ble NGT order, passed in O.A. No. 116 of 2014 Meera Shukla Versus Muncipal 

Corporation Gorakhpur and Others on 29.04.2019, 

3. UPPCB has imposed environmental compensation against against M/s Shri 

Bhageshwari Papers Pvt Ltd (Unit- 1), Bhopa Road, Muzaffarnagar from the date 

of incident i.e. 09.07.2022 to the date when the fly ash and other waste was 
disposed of safely in TSDF on 29.09.2022. The environmental compensation 
of Rs. 7,78,125/- (Seven Lac Seventy Eight Thousand One Hundred Twenty Five) 

has been imposed on 08.02.2023 (Annexure No. 11), for the above said period 

but as the fly ash and other waste had been dumped at Village Nangla Bujurg, 

Thana Bhopa, Muzaffarnagar place since long (period unknown) therefore, UPPCB 

has issued show cause notice for imposing environmental compensation Rs. 

1,63,31,250/- (Rs. One crore sixty three lac thirty one thousand two hundred fifty) 

on 11.02.2023 (Annexure No. 12) for last four years and 282 days in the light of 

Hon’ble NGT order, passed in O.A. No. 116 of 2014 Meera Shukla Versus Muncipal 

Corporation Gorakhpur and Others on 29.04.2019, 
4. UPPCB has imposed environmental compensation against against against M/s 

Bindals Papers Mills Ltd, Bhopa Road, Muzaffarnagar from the date of incident 
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i.e. 09.07.2022 to the date when the fly ash and other waste was disposed of 
safely in TSDF on 29.09.2022. The environmental compensation of Rs. 

7,78,125/- (Seven Lac Seventy Eight Thousand One Hundred Twenty Five) has 

been imposed on 08.02.2023 (Annexure No. 13), for the above said period but 
as the fly ash and other waste had been dumped at Village Nangla Bujurg, 

Thana Bhopa, Muzaffarnagar place since long (period unknown) therefore, UPPCB 

has issued show cause notice for imposing environmental compensation Rs. 

1,63,31,250/- (Rs. One crore sixty three lac thirty one thousand two hundred fifty) 

on 11.02.2023 (Annexure No. 14) for last four years and 282 days in the light of 

Hon’ble NGT order, passed in O.A. No. 116 of 2014 Meera Shukla Versus Muncipal 

Corporation Gorakhpur and Others on 29.04.2019, 
4.0 Fly ash management being carried out presently by 4 Pulp and Paper 

Industries in question 
Sl 
no 

Name of the 
Industry 

Total fly 
ash 
generation/ 
Month 

Transporta
tion of fly 
ash 

Storage/landfill 
sites 

Fly ash Disposal 
Plan with 
Quantity / Month 

Remarks 

1 M/s Bindlas  
Duplex Ltd 
(Unit- 1), 
Bhopa Road, 
Muzaffarnagar 

150-200 
MT/Month  

Through 
Closed 
Containers   

1-Stored in Khasra 
No.01 of Vill. 
Sikhreda, 
Muzaffarnagar 
2-Total area filled 
with fly ash approx 
0.230 acre out of 
which total 
available area for 
landfill–0.471 Acre 

1.  Qty. Sent to 
Cement Plant : 
140 MT/Month 
2. Qty. used for 
land filling on own 
land : 60 
MT/Month  
3. Qty. temporarily 
stored on rented 
land : 700 MT  
 

Approx 0.241 
Acre land 
available for 
further storage 
of fly ash. 
 Unit has done 
agreement with 
Cement Plant 
also 

2 M/s Silverton 
Pulp and 
Papers Pvt Ltd 
(Unit- 2), 
Bhopa Road, 
Muzaffarnagar. 

1500-2000 
MT/Month  

Through 
Closed 
Containers   

Fly ash stored in 
premises and 
Disposed through 
Cement Plant and 
Bulk Ash Supplier   
 

1.  Qty. Sent to 
Cement Plant : 
1400 MT/Month 
2. Qty. sent to 
Bulk Ash Supplier 
: 350 MT/Month  
3. Quantity 
temporarily stored 
of fly ash – 
Approx. 350 MT 

Agreement done 
with Cement 
plant and Bulk 
ash supplier  

3 M/s Shri 
Bhageshwari 
Papers Pvt Ltd 
(Unit- 1), 
Bhopa Road, 
Muzaffarnagar 

600-650 
MT/Month  

Through 
Closed 
Containers 

1-Stored in Khasra 
No. 187, 228, 354  
of Vill. Nagla 
Bujurg, 
Muzaffarnagar 
2-Total area filled 
with fly ash approx 
0.40 Ha. out of 
which total 
available area for 
landfill–3.253 Ha.  
 

1.  Qty. Sent to 
Cement Plant : 
440 MT/Month 
2. Qty. used for 
land filling on 
rented land : 175 
MT/Month  
3. Qty. temporarily 
stored on rented 
land : 1900 MT 

Approx 2.853 
Acre land 
available for 
further storage 
of fly ash. 
Unit has also 
done agreement 
with Cement 
Plant 
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4 M/s Bindals 
Paper Mills 
Ltd, Bhopa 
Road, 
Muzaffarnagar 

1500-2000 
MT/Month  

Through 
Closed 
Vehicles  

Fly ash stored in 
premises and 
Disposed through 
Cement Plant  
 

1-All generated fly 
ash Sent to 
Cement Plant : 
1800 MT/Month 
2. Quantity 
temporarily stored 
of fly ash – 
Approx. 450 MT 

Agreement done 
with Cement 
plant 

 
5.0 Hazardous waste management being carried out presently by concerned Pulp 

and Paper Industries  

 

Sl 
no 

Name of the 
Industry 

Status of Haz. 
Authorization  

Qty. sent to 
TSDF for 
disposal  

Qty. stored 
in 
premises 
temporarily 

Remarks 

1 M/s Bindlas 
Duplex Ltd (Unit- 
1), Bhopa Road, 
Muzaffarnagar 

Issued and granted 
upto  16.11.2027 
a) Contaminated Cotton 
Rags or Other Cleaning 
Material –0.075 MT   
b) Empty Barrels/ 
Containers/Liners 
contamination with Haz. 
Chem./Waste – 1.2 MT  
c) Used or Spent Oil – 
0.225 MT 

Approx. 0.13 
MT collected 
and disposed 
through TSDF 
in previous 
quarter (As per 
the manifest of 
the TSDF)  
 

Total waste 
stored at 
present – 
0.20 MT   

Qty. sent 
to TSDF is 
verified 
from 
Manifest of 
TSDF  

2 M/s Silverton Pulp 
and Papers Pvt 
Ltd (Unit- 2), 
Bhopa Road, 
Muzaffarnagar. 

Issued and granted 
upto  02.08.2027 
a) Contaminated Cotton 
Rags or Other Cleaning 
Material – 0.15 MT   
b) Empty Barrels/ 
Containers/Liners 
contamination with Haz. 
Chem./Waste – 2.0 MT 
c) Used or Spent Oil – 
0.4 MT 

Approx. 0.37 
MT collected 
and disposed 
through TSDF 
in previous 
quarter (As per 
the manifest of 
the TSDF) 

Total waste 
stored at 
present – 
0.5 MT   

Qty. sent 
to TSDF is 
verified 
from 
Manifest of 
TSDF 

3 M/s Shri 
Bhageshwari 
Papers Pvt Ltd 
(Unit- 1), Bhopa 
Road, 
Muzaffarnagar 

Issued and granted 
upto  13.09.2027 
a) Contaminated Cotton 
Rags or Other Cleaning 
Material – 0.1 MT   
b) Empty Barrels/ 
Containers/Liners 
contamination with Haz. 
Chem./Waste – 0.8 MT 
c) Used or Spent Oil – 
0.15 MT 

Approx. 0.25 
MT collected 
and disposed 
through TSDF 
in previous 
quarter (As per 
the manifest of 
the TSDF) 

Total waste 
stored at 
present – 
0.25 MT   

Qty. sent 
to TSDF is 
verified 
from 
Manifest of 
TSDF 

4 M/s Bindals Paper 
Mills Ltd, Bhopa 
Road, 

Issued and granted 
upto  26.04.2027 
a) Contaminated Cotton 

Approx. 0.26 
MT collected 
and disposed 

Total waste 
stored at 
present – 

Qty. sent 
to TSDF is 
verified 
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Muzaffarnagar Rags or Other Cleaning 
Material – 0.1 MT   
b) Empty Barrels/ 
Containers/Liners 
contamination with Haz. 
Chem./Waste – 3.0 MT 
c) Used or Spent Oil – 
0.425 MT 
d) Chemical containing 
residue arising from 
decontamination – 0.15 
MT 

through TSDF 
in previous 
quarter (As per 
the manifest of 
the TSDF) 

0.7 MT   from 
Manifest of 
TSDF 

 
Compliance regarding compensation to be provided to the victims  

 

 Hon’ble NGT in it’s order dated 10.01.2023 has directed to provide payment of 

compensation to the victims/heirs of deceased persons. In compliance of the directions, 

District Magistrate Muzaffarnagar has initiated process to provide compensation to the 

victims as per the law.  

5.0 Status of OA no 277/2022 Liyakat Ali & Ors Vs State of U.P 
Hon’ble NGT in it’s order dated 10.01.2023 has also directed that  

 

“…………..”14. List for further consideration on 17.02.2023 alongwith OA No. 
277/2022, Liyakat Ali & Ors vs. State of U.P…………..” 

 
6.0 Background:  

In reference to the grievance arisen by Mohd. Liyakat Ali and other residents of 
Village Dhandhera, Muzaffarnagar, complaining pulp and paper mills discharging highly 
polluted chemical mixed water in the land abutting their land. It was further stated that the 
drain was blocked due to negligence of  Mr. Dhoom Singh and Mr. Tanveer, Contractors 
of Public Works Department (PWD) during construction of culvert in the drain which 
resulted in diversion of industrial waste  directly to the agricultural fields of the applicants. 
Complainant demanded the compensation against the loss of agriculture crop.  
 
7.0 Brief note/compliance in reference to Hon’ble NGT first order dated 28.04.22 in  
OA No. 277/2022, Liyakat Ali & Ors vs. State of U.P 
     In the compliance of Hon’ble NGT order dated 21.07.2022, joint committee visited 
the concerned industries and submitted joint committee report before Hon'ble NGT on 
dated 20.10.2022 (Annexure No. 15). Total 14 Pulp and Paper industries were identified 
concerning the above O.A. All the industries were inspected by the joint committee 
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comprising of officials of UPPCB and District Administration. Out of 14 industries 11 
industries were found not having proper records w.r.t scientific disposal of fly ash 
generated from the industries. Hence, all 11 industries were issued show cause notices 
along with environmental compensation under Air Act 1981. 02 industries were found in 
violation of PWM rules as it was found that the waste plastic generated from the paper 
industries were not having proper records for scientific disposal of plastic waste. Hence, 
show cause notices to 02 industries were issued under the EP Act 1986. Total of Rs. 
20.60 Lac Environmental compensation was imposed to 11 Industries and compensation 
was recovered from all the concerned industries. Details of environmental compensation 
issued and recovered by individual industries is annexed as Annexure No. 16. The joint 
action taken report was submitted to Hon’ble NGT on 20.10.2022. 

 
8.0 Latest Order Passed by Hon'ble NGT on 21.10.2022 in OA No. 277/2022, Liyakat 
Ali & Ors vs. State of U.P 
 On consideration of joint report submitted to Hon’ble NGT, following 
directions were issued, effective part of which states that: 

“…………………14. In view of its statutory obligations under the enactments 
specified in Schedule I of the National Green Tribunal Act, 2010, the UPPCB is 
directed to verify the factual position regarding discharge of drain water of 
Muzaffarnagar main drain into river, quality of discharged water going to river, 
status of installation of STP with conveyance system in Muzaffarnagar, disposal of 
plastic waste and fly ash and take further remedial action by following due process 
of law. …………” 

 
Hon'ble NGT order dated 21.10.2022 sought the factual position regarding 

discharge of drain water of Muzaffarnagar main drain into river, quality of discharged water 
going to river, status of installation of STP with conveyance system in Muzaffarnagar, 
disposal of plastic waste and fly ash and take further remedial action by following due 
process of law.   
 
9.0 Compliance of latest directions of Hon’ble NGT dated 21.10.2022 
 As per the directions issued by Hon’ble NGT dated 21.10.2022, Action taken report 
by UPPCB was submitted to Hon’ble NGT on 02.01.2023 vide letter no. 1310/OA-
277/Liyakat Ali/M.Nagar/2023  dated 02.01.2023 which is annexed as Annexure-17. 
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10.0 Brief report regarding latest report submitted by UPPCB to Hon’ble NGT  
(a)  Regarding drain water quality  

In compliance to the said orders of the Hon'ble NGT dated 21.10.2022, officials of 
UPPCB Muzaffarnagar visited the drains into which the concerned pulp and paper 
industries are discharging treated effluent which in turn joins river Kali West on dated 
21.12.2022. During visit, water samples from the drains and River Kali West were 
collected. Sampling locations are as follows :   

1. Kukra drain before confluence to Dhandhera Drain  
2. Begrajpur drain / Dhandhera drain (Main Muzaffarnagar drain) near UPSIDC, 

Begrajpur  
3. River Kali West after meeting Begrajpur/Dhandhera Drain (Main Muzaffarnagar 

Drain)  
 
11.0  Findings from the Analysis Reports :  

 The reports showed that high COD levels are present in the Begrajpur drain 
(Main Muzaffarnagar drain). Major heavy metals (Lead, Chromium, Zinc) 

present in the drains are within the prescribed limits. However, parameters of 
Hardness, magnesium and calcium (majorly contributed by untreated 
sewage/domestic effluent) is above the prescribed limits.  

 Chloride and Iron are found above prescribed norms, however, concerned 

industries majorly Pulp & Paper Industries) do not use raw material having 
chloride/ iron compound.  

 Kukra drain being majorly a domestic drain having around 16.0 MLD 

domestic untreated sewage and around 1.0 MLD treated Industrial effluent of 
02 Nos. Pulp & Paper Industries. In this drain COD has been found 496 mg/l. 

Analysis reports are annexed as Annexure 18. 

12.0 Status of STP Installation 

 At present in City Muzaffarnagar, 01 STP of U.P. Jal Nigam capacity 32.5 MLD is 
operational at Kidwai Nagar on oxidation pond technology for the treatment of 
sewage generation for city Muzaffarnagar. There are 02 more STPs of U.P. Jal 
Nigam of capacity 22 MLD at village Sahawali and 32.5 MLD at Kidwai Nagar 
Muzaffarnagar being constructed by M/s Muzaffarnagar STP Pvt. Ltd. 
Muzaffarnagar under Namami Gange Project (Email : ashishlahoty@yahoo.com) 
Address : B-157-158, Scheme No. 10B Gopalpura Bye pass, Jaipur. Untreated 
sewage will be channelized through tapping of all domestic drains into the sewage 
treatment plant.   
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S.No.  STP Capacity and 
Location  

Concerned Drain   Status  Remark  

1. 32.5 MLD Kidwai 
Nagar, Muzaffarnagar  

Khadarwala Drain, 
Krishnapuri Drain, 
Sujru Drain, Nai 
Basti Drain  

Under 
Construction  

50% work 
completed.  

2. 22 MLD Vill. 
Sahawali, 
Muzaffarnagar   

Sahawali/Kukra 
Drain  

Under 
Construction 

75% work 
completed. 

 
 As was observed from the analysis that untreated domestic sewage is also a 

major contributor of pollution in Begrajpur drain (Main Muzaffarnagar drain) 
before meeting River Kali West. Once proposed STPs are operational, significant 
decrease in BOD and COD levels may be observed in Main Muzaffarnagar drain 

also.  
13.0 Compliance Status regarding scientific disposal of plastic waste generated 
from the concerned pulp and paper industries 

S.N
o. 

Name & Address 
of Industry 

Violation Found/Action 
Taken 

Present Compliance Status – Disposal of 
Fly Ash & Plastic Waste  

1. M/s. Silvertoan 
Papers Ltd. (Unit-
1), 9th Km. Bhopa 
Road, 
Muzaffarnagar. 

Scientific disposal of fly 
ash and plastic waste not 
found during inspection. 
Env. Compensation 
imposed of Rs. 2,10,000/- 
which has been recovered 
and compliance done by 
the industry.  

Plastic waste generated (Unit-1 & Unit-2) – 
34 MT/Month 
Plastic Waste sent to Cement Plant  
– 32 MT/Month  
Rest Plastic waste is temporarily stored 
within the premises.  
Fly Ash generated (Unit-1 & Unit-2) – 972 
MT/Month 
Disposal of Fly Ash – 955 MT/Month 
(Disposal through Cement Plant & Brick Kiln 
Manufacturer)  
Rest fly ash is temporarily stored within the 
premises in covered area along with manual 
water sprinkling facility.  
 

2. M/s. Silvertoan 
Papers Ltd. (Unit-
2), 9th Km. Bhopa 
Road, 
Muzaffarnagar. 

Scientific disposal of fly 
ash and plastic waste not 
found during inspection. 
Env. Compensation 
imposed of Rs. 2,10,000/- 
which has been recovered 
and compliance done by 
the industry. 

3. M/s. Silverton Pulp 
& Papers Pvt. Ltd.. 
9th Km. Bhopa 
Road, 
Muzaffarnagar. 

Boiler in sister concern 
unit and generated plastic 
waste is disposed in 
Gasifier installed in the 
unit.  

Approx. 115 MT/Month Plastic waste 
generated from process (Unit-1 & Unit-2)  
and completely disposed in house through 
Gasifier. 
Steam supplied to the unit by the sister 
concern Unit-2. Hence, fly ash is not 
generated in this unit.  

4. M/s. Silverton Pulp 
& Papers Pvt. Ltd.. 
(Unit-2), 9th Km. 
Bhopa Road, 

Scientific disposal of fly 
ash and plastic waste not 
found during inspection. 
Env. Compensation 

Approx. 115 MT/Month Plastic waste 
generated from process (Unit-1 & Unit-2)  
and completely disposed in house through 
Gasifier. 
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Muzaffarnagar. imposed of Rs. 1,50,000/- 
which has been recovered 
and compliance done by 
the industry. 

Fly Ash generated–1500-2000 MT/Month  
Disposal of Fly Ash - 1750 MT/Month 
(Disposal through Cement Plant & Bulk Ash 
Supplier)  
Rest fly ash is temporarily stored within the 
premises in covered area along with manual 
water sprinkling facility.   

5. M/s. Garg Duplex & 
Paper Mills Pvt. 
Ltd., 8.5 Km., 
Bhopa Road, 
Muzaffarnagar 

Scientific disposal of fly 
ash and plastic waste not 
found during inspection. 
Env. Compensation 
imposed of Rs. 1,50,000/- 
which has been recovered 
and compliance done by 
the industry. 

Plastic waste generated – 25 MT/Month  
Plastic Waste sent to Cement Plant – 23 
MT/Month 
Rest Plastic waste is temporarily stored 
within the premises. 
Fly Ash generated – 350-400 MT/Month  
Disposal of Fly Ash – 380 MT/Month 
(Disposal through Land Filling by Contractor)  
Rest fly ash is temporarily stored within the 
premises in covered area along with manual 
water sprinkling facility.   

6. M/s. Shree Sidhbali 
Paper Mills Ltd., 
Bhopa Road, 
Muzaffarnagar 

Scientific disposal of fly 
ash and plastic waste not 
found during inspection. 
Env. Compensation 
imposed of Rs. 2,10,000/- 
which has been recovered 
and compliance done by 
the industry. 

Plastic waste generated – 20 MT/Month  
Plastic Waste sent to Cement Plant –  18 
MT/Month  
Rest Plastic waste is temporarily stored 
within the premises. 

Fly Ash generated – 300-350 MT/Month  
Disposal of Fly Ash – 330 MT/Month 
(Disposal through Land Filling by Contractor)  
Rest fly ash is temporarily stored within the 
premises in covered area along with manual 
water sprinkling facility.   

7. M/s. Meenu Paper 
Mills Pvt. Ltd., 9.5 
Km., Bhopa Road, 
Muzaffarnagar 

Scientific disposal of fly 
ash and plastic waste not 
found during inspection. 
Env. Compensation 
imposed of Rs. 2,10,000/- 
which has been recovered 
and compliance done by 
the industry. 

Plastic waste generated – 40 MT/Month  
Plastic Waste sent to Cement Plant –  35 
MT/Month  
Rest Plastic waste is temporarily stored 
within the premises. 

Fly Ash generated – 280-300 MT/Month  
Disposal of Fly Ash – 270 MT/Month    
(Disposal through Land Filling by Contractor)  
Rest fly ash is temporarily stored within the 
premises in covered area along with manual 
water sprinkling facility.   

8. M/s. Tehri Pulp & 
Paper Ltd. (Unit-1), 
9th Km., Bhopa 
Road, 
Muzaffarnagar 

Scientific disposal of fly 
ash and plastic waste not 
found during inspection. 
Env. Compensation 
imposed of Rs. 1,80,000/- 
which has been recovered 
and compliance done by 
the industry. 

Plastic waste generated – 30 MT/Month  
Plastic Waste sent to Cement Plant –  26 
MT/Month  
Rest Plastic waste is temporarily stored 
within the premises. 

Fly Ash generated – 350-400 MT/Month  
Disposal of Fly Ash – 390 MT/Month    
(Disposal through Cement Plant)   
Rest fly ash is temporarily stored within the 
premises in covered area along with manual 
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water sprinkling facility.   
9. M/s. Tehri Pulp & 

Paper Ltd. (Unit-2), 
9th Km., Bhopa 
Road, 
Muzaffarnagar 

Non-scientific disposal of 
plastic waste found during 
inspection. Show cause 
notice issued under E.P. 
Act. Compliance have 
been done.  

Steam supplied to the unit by the sister 
concern of Unit-1. Hence no fly ash is 
generated in this unit.  
Plastic waste generated – 30 MT/Month  
Plastic Waste sent to Cement Plant– 27 
MT/Month 
Rest Plastic waste is temporarily stored 
within the premises. 

10. M/s. Tirupati Baalaji 
Fiberrs Private 
Limited, Bhopa 
Road, 
Muzaffarnagar 

Scientific disposal of fly 
ash and plastic waste not 
found during inspection. 
Env. Compensation 
imposed of Rs. 2,10,000/- 
which has been recovered 
and compliance done by 
the industry. 

Plastic waste generated – 20 MT/Month  
Plastic Waste sent to Cement Plant –  17 
MT/Month  
Rest Plastic waste is temporarily stored 
within the premises. 
Fly Ash generated – 350-400 MT/Month  
Disposal of Fly Ash – 370 MT/Month  
(Disposal through Land Filling by Contractor)  
Rest fly ash is temporarily stored within the 
premises in covered area along with manual 
water sprinkling facility.     

11. M/s. Bindals 
Papers Mills Ltd., 
Bhopa Road, 
Muzaffarnagar 

Scientific disposal of fly 
ash and plastic waste not 
found during inspection. 
Env. Compensation 
imposed of Rs. 2,10,000/- 
which has been recovered 
and compliance done by 
the industry. 

Unit is based upon Agro waste. Hence, No 
plastic waste generated from the process. 

Fly Ash generated–1500-2000 MT/Month  
Disposal of Fly Ash – 1800 MT/Month  
(Disposal through Cement Plant)     
Rest fly ash is temporarily stored within the 
premises in covered area along with manual 
water sprinkling facility.     

12. M/s. Shree 
Bhageshwari 
Papers Pvt. Ltd. 
(Unit-1), 9th Km., 
Bhopa Road, 
Muzaffarnagar 

Scientific disposal of fly 
ash and plastic waste not 
found during inspection. 
Env. Compensation 
imposed of Rs. 1,80,000/- 
which has been recovered 
and compliance done by 
the industry. 

Plastic waste generated – 25 MT/Month  
Plastic Waste sent to Cement Plant –23 
MT/Month  
Rest Plastic waste is temporarily stored 
within the premises. 
Fly Ash generated – 600-650 MT/Month  
Disposal of Fly Ash – 615 MT/Month 
(Disposal through Cement Plant & Land 
Filling)   
Rest fly ash is temporarily stored on rented 
land along with manual water sprinkling 
facility.        

13. M/s. Shree 
Bhageshwari 
Papers Pvt. Ltd. 
(Unit-2), 9th Km., 
Bhopa Road, 
Muzaffarnagar 

Non-scientific disposal of 
plastic waste found during 
inspection. Show cause 
notice issued under E.P. 
Act. Compliance have 
been done.  

Steam supplied to the unit by the sister 
concern of Unit-1. Hence, no fly ash 
generated in this unit.  
Plastic waste generated – 15 MT /Month  
Plastic Waste sent to Cement Plant – 14 
MT/Month   
Rest Plastic waste is temporarily stored 
within the premises. 
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14. M/s. Galaxy Papers 
Pvt. Ltd., Jolly 
Road, 
Muzaffarnagar 

Scientific disposal of fly 
ash and plastic waste not 
found during inspection. 
Env. Compensation 
imposed of Rs. 1,40,000/- 
which has been recovered 
and compliance done by 
the industry. 

Plastic waste generated – 20 MT/Month  
Plastic Waste sent to Cement Plant –19 
MT/Month  
Rest Plastic waste is temporarily stored 
within the premises. 

Fly Ash generated – 180-200 MT /Month  
Disposal of Fly Ash – 180 MT/Month    
(Disposal through Land Filling by Contractor)  
Rest fly ash is temporarily stored within the 
premises in covered area along with manual 
water sprinkling facility.        

 

Pulp & Paper industries which were found not disposing fly ash in scientific manner have 

now submitted details regarding quantity of fly ash being generated along with details of 

disposal of fly ash either by proper land filling/brick making etc. Inspection of some fly ash 

land filling area was also conducted for verification, (Detailed report and relevant 

annexures are included in joint committee previous report dated 02.01.2023. 

 

Observations/Recommendations 
1. Kukra drain being majorly a domestic drain having around 16.0 MLD 

domestic untreated sewage and around 1.0 MLD treated Industrial effluent 

of 02 Nos. Pulp & Paper Industries. In this drain COD has been found 496 
mg/l.  
 Higher level of COD may be attributed due to the reasons that the drain 
passes through major commercial and residential areas of the city having 

various household activities. 
2. The reports showed that high COD levels are present in the Begrajpur 

drain (Main Muzaffarnagar drain). Major heavy metals (Lead, Chromium, 
Zinc) present in the drains are within the prescribed limits. However, 

parameters of Hardness, magnesium and calcium (majorly contributed by 
untreated sewage/domestic effluent) is above the prescribed limits.  
 Total 45 water polluting industries are operational in Muzaffarnagar 
discharging treated effluent directly/ indirectly in River Kali (West) majorly 

through Dhandera/Begrajpur drain. Violating industries can contribute 
potential increase in higher COD levels, if partially treated/untreated 
effluent is discharged in the drain. In view of prevention and control of 
water pollution in River Kali (West), regular inspections of industries are 
carried out by UPPCB and District Administration Actions are being taken 

up against industries under violation w.r.t treated effluent discharge 
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norms. 02 industries were found violating and discharging untreated 
effluent in Dhandera/Begrajpur drain. Both industries were issued closure 
order along with imposition of EC. Details are given below:- 

Name of Industry Sector Action Taken EC details 
M/s Tehri Pulp & Paper 
Ltd. (Unit-2), Bhopa 
Road, Muzaffarnagar  

Pulp & Paper Closure order 
issued on dt.  
10.01.2023 

Rs. 1.20 Lac 
imposed 

M/s Magma Industries 
Ltd., Industrial Area 
Begrajpur, 
Muzaffarnagar  

Pharmaceutical
s  

Closure order 
issued on 
dt.10.01.2023 

Rs. 0.60 Lac 
imposed 

 

3. Joint team is also identifying illegal industries which have potential to polluting 

drain and River Kali (West). In continuation, joint committee found 01 board mill 

operating illegally without having ETP and discharging untreated effluent into 

Dhandhera drain was closed down till installation and operation of ETP and 

grant of Consent from Board.     

The above report is put up for perusal and necessary action please 

 

INSPECTION TEAM 

S.No. Name of Officials & Details Signature 

1. Anup Kumar  
City Magistrate, Muzaffarnagar   

2. Ankit Singh   
Regional Officer, UPPCB, Muzaffarnagar   

3. Vipul Kumar  
Asstt. Environment Engineer, UPPCB, Muzaffarnagar  
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ANNEYOREI 

RT1369/OA No7y9}HengoT/2013 iu:16 2 3 

fdu:HTD yIOutoeto zfdrT 3togo #o 744/2022 THEva 3i q1T7 e ai7 2odto 

YR7 fày77 H10 TOTto
to ETRT YTRT SITTAT f5 10.01.2023 HE TEU 

Acidic Chemicals ì y afdi TTPT 7 afeMai TaiR 7 H zTH 
7-4P r5Tr TA E, fGT HTO OTtOEIO ETRT 34 Td HTÈT fHTC5 30.09.2022 

z fAlRa Ho Exothermic Reaction a aVT VT À Fly Ash T 

R 

HO HOuoo À igIAM FRI Compliance Report KIT T et Tem Ho 
gHOUTIOEIO aRT fi 10.01.2023 3TRT UT fo ë fr Aa fevît et 

"g. We find that illegal dumping of hazardous chemical and fly ash at site in question 

has been admitted in the said report. It is also stated that said illegal dumping has resulted in 

one death of an individual and injuries to some others. But neither person or authority or 

proponent who caused said dumping, has been identified and disclosed in the report nor it is 

stated as to what action has been taken for payment of compensation to injured and dead 
persons by District Magistrate, Mujoffarnagar was olso member of the Committee. This is verv 

very 
unfortunate. 

10. The report does not disclose entire facts as required by this Tribunal and alsa 
no 

uppropriate action has been taken by the authorities concerned in the matter, desoit 

confirming damage to environment as also to the people residing in neurby areas. 

16 

spite 

3HT.2 
D/Nearaj Mittal/Letter 2023 
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11. Let a further action taken report be submitted by State PCB and District Magistrate, 

Mujaffarnagar clearly stating about the person responsible for alleged dumping, includin9 

compliance of consent conditions with respect of Water (Prevention and Control of Pollution) 

Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981 and authorizations granted 

under Hazardous & Other Wastes (Management and Transboundary Movement) Rules, 2016. 

The report needs to clarify on fly ash management plan with respect of each industry and 

management of hazardous waste as per authorizations granted. Further, report should state 

about action taken against such person/proponent for remediation and prevention of further 

damage to environment and also with regard to payment of compensation to the victims/heirs 

of deceased persons. The report may be submitted before the next date by e-mail.." 

HT-TNPTITHIKRI 

frOTI 

D/Neeraj Mittal/Letter 2023 17 
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wef w 
UTAR PRADESI POL 

HEE /-3/. ./../2023 
O01 

UTTAR PRADESII POLLUTION CONTROL BOARD 

. /02/2023 

ANNEXURF 3 

1 Let a firther action taken report be subouited by Staie PCB and Disirict Magistrate, 
Aariafarnagar cleorty stating about the person responsible for aleged dunmping, including 
compliance of consent conditions with respect of Yater (tPrevention and Control of Pollution) .fei, 

1974 and Air (Prevention and Contrel of Pollution) Act, 1987 and authorizations granted unir 
Hazardos & Other Wastes (Management and Transboundary Movement) Rules, 2016. The report 
reeds to elarih on fy ash mamagement plan with respect of each industry and management of 
hazardous waste as per authorizations granted. Further, report should state about action taken 
against such person/propoment for remediation and prevention of further damage to environment 
and also with regard to paymem of compensation to the victims/heirs of deceased persons." 

744/IET TET/3TR/2023, TI-16.01.2023 RY 7 TTH ITT FTVTR &E7 
I, TDYATR À -23.012023 6 HOHOiO 179/2022 UTRI 278, 285, 338 TOROfHO aT¢ 

278, 338 I F10 3TETH a fgGeA FAET ATH AEI, AFT Rd FUVTTR 

12, frga urs, maM ar, 
F&T-226 010 
KTY:0522-2720828, 2720831 
- Înfo@unnrh rom 

st0449BGeeadenudoenooe bee**** 

7 T.C-12 V, Vibhuti Khand, Gomti Nagar 

Lucknow 226 010 
Phone O522.7p093g 2720831 
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ANNEXURE-Y 

UTTAR PRADESH POLLUTION CONTROL BOARD 

wE FT 02./-3/..Ha.2 /2./2023 R ..,/02/2023 

T 744/2022 HTEH T-7H TE 35 JTR YT YIRT TNT 10.01.2023 R 

"1. Let a further action taken report be submitted by State PCB and District 

Magistrate, Mujaffarnagar clearly stating about the person responsible for alleged 
dumping, including compliance of consent conditions with respect of Water (Prevention and 
Control of Pollution) Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981 and 
cauthorizations granted under Hazardous & Other Wastes (Management and Transboundary 
Movement) Rules, 2016. The report needs to clarif on fly ash management plan with 
respect of each industry and management of hazardous waste as per authorizations granted. 
Further, report should state about action taken against such person/proponent for 
remediation and prevention of further damage to environment and also with regard to 
pcyment of compensation to the victims/heirs of deceased persons... 

HRET H 88708/1-3/Haz/285/2023, fHT: 08.02.2023 ETRI HTO TEIA ERa 37Tc77UI, T fare 

57R fReTUT H: 09.07.2022 HoT RTT EIYHI. F7 HIETH À fAiT: 29.09.2022 

701502010002104, HT.YE. JH.HT. 3-UBIN0570150 H FUTRI HATatE 3 T AryI 

TtR HT FT 3vUT, ot aT 3tR. H 116/2014 UNa 3TT f¢-i5 29.04.2019 

. The UPSPCB may assess the amount of compensation applying the formula 
laid down by the CPCB not only for the days mentioned in the report of the CPCB but for 
the actual days of violation from the beginning but not beyond five years from the date of 
calculation.. 

************************************************************a*4*****e********************* * 
************************e*enao****************** 

T.C.-12 V, Vibhuti Khand, Gomti Nagar, 
Lucknow 226 010 7UTF - 226 010 

FN0522-2720828, 2720831 
info@uppcb.com 

*UHTJT Www.uppcb.com 

Phone 0522-2720828, 2720831 
E-mail info@uppcb.com 

Website: www.uppcb.com 72 
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2022 HTEPH oil aIH VET 3i5 JrT T qIfRT 3TT T 10.01.2023 

1825 83 ( ETNT 3ANTfTT eTRIRI fr à ra HiT 7 gg) = 1742 f 

Hfaferfe 

2. 

22 
*ernaepto****************e********************************** 

***"" ** 
*******************o*******************eo*************** 

T.C.-12 V, Vibhuti Khand, Gomti Nagar, 

. -12 i, fàid s, TT R 

HET226 010 
HT 0522-2720828, 2720831 
7 info@uppcb.com 

àHET www.uppcb.com 

Lucknow 226 010 

Phone 0522-2720828, 2720831 
E-mail : info@uppcb.com 

Website :www.uppcb.com 
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2 UTTAR PRADESH POLLUTION CONTROL BOARD 

02/00 /-3/.e.... A/2023 R /02/2023 
**sb*ndb* aa******* 

1 

ANNEXURES 

7 
.1 Let a further action taken report be submitied by State PCB and District Magistrate, 

Mujatlarnagar clearly stating about the person responsible for alleged dumping, including 

compliance of comsent conditio2s wilh respect of Waler (Prevenion and Control of Poliution) Act. 

1974 and Air tPrevention and ControB of Polluton) Act, 1981 und authorizutions granted under 

Hazardous & Other Wastes (Management and Transbounlary AMorement) Rules, 2016. The report 
necds to clariD on fy ash managemen pBan with respect of each industry and management of 

hazardous waste as per authorizations granted. Further, report should state ahout aciion iaken 

against such personproponeni for remeiation and prevention of further damage to environment 

and also ith regard to payment of compensation to the victims/heirs af deceased persons.." 

744/HTERA it/]TR/2023, fèii-16.01.2023FAY 7 JTH HT JOVTR &i 

TTi7a, TaY77TR fRA5 -23.01.2023 HO340FiO 179/2022 TRT 278, 285, 338 H1OTOfAo aT¢i 

ETET 283, 278, 338 qei to 3T8HT Ta Rurqgen Fari UTH rs), 211 Rrds, zusTTR 

fa: 09.07 2022 3ETR fa HA gy dkayaT KT iyHIIYT, HEJH f-H5 -

29.09 2022 AIRI 17 T safi i TrHTDRI ÈTH H gY PI-25, N-1, R-250, 
S-0.5, LF-1 gy Tyd-3,125/-9fafa z 3prm uvg aH TY-5,000/- fdfe-

aartoannese*e9sleae *** *pe d4Ioaemenabeddei*******Bsbae pp pe**e****1o 
a****4***apes en bneaos negoogagesd deo*s*s*ednedoe peceaapeeaeeacee bidd beanea bd 

12 , ftrysa aavs, hudh 777 T.C-12 V, VIbhutl Khand, Gomti Nagar, 
Lucknow 226 010 

Phone 0S22-2720828, 2720831 
E mall Info@uppcb.com 
$Vebsite www.uppcb.com 

FTET 226 010 

0522-2720828, 2720831 
Rinto@uppcb.com 
HTEwww.uppcb.com 

174 ESeanned uith nKEN Sranna 
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THTRT T-3 

MIGICIC 

THTRI, -3, 

TT226 010 
TY:0522-2720828, 2720831 
-ainfo@uppcb.com 
FHTEE www.uppcb.com 

T.C-12V. VIbhutu khand, Gomti Nagar, 
Lucknow 226 010 
Phone os22-2720828, 2720831 
E-mall Info@uppcb.com 
aikal runa iinndhFom. 7S 
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ANNEXURE-6 
www 

wwwww 

UTTAR PRADESH POLLUTION CONTROL BOARD rwRT LAI2e2.,/-3/.IMa2 /A/2023 ft 02/2023 

FRR4 744/2022 HTEH 3TE 7HTH E ZT5 JTR T UiTRT 3HTT feHTs 10.01.2023 37 
'. . Let a further action taken report be submitted by State PCB and District Magistrate, Mujaffarnagar clearly stating about the person responsible for alleged dumping, including compliance of consent conditions with respect of Water (Prevention and Control of Pollution) Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981 and authorizations granted under Hazardous & Other Wastes (Management and Transboundary Movement) Rules, 2016. The report needs to clarify on fly ash management plan with respect of each industry and management of hazardous waste as per authorizations granted. Further, report should state about action taken against such person/proponent for remediation and prevention of further damage to environment and also with regard to payment of compensation to the viciims/heirs of deceased persons... 

T TH 88709/H-3/Haz/284/2023, i 08.02.2023 ENI TO T BRT 37977U, T f¢oi 

5,000/- H 83 feai -4,15,000/- u4 AI E EVR H) 
ETUE, H 7TR, TT Rera a EI TEI701502010002104, HT.V5. FH.HT. BI -UBINO570150 

317R TTI aNT 3aTeorUI, T feeil FRT 3tg. H. 116/2014 T 3TT fHTD 29.04.2019 fa 9 7 3iT aNRET 
... The UPSPCB may assess the amount of compensation applying the formula laid down by the CPCB not only for the days mentioned in the report of the CPCB but for the actual days of violation from the beginning but not beyond five years from the date of calculation. ***** 

T toT4, HUYTTR ETRT USI TT Va HRM E7-11.02.2023 TT 3IT725 fe TIC R 3eToYUI, T ERT TT. H. 116/2014 H TkT 3ITT RAT 29.04.2019 ya ztogo HT 744/2022 HTE 37i a4 TT 35 GTV GT IkT SITGT 10.01.2023 FUIG7H 

*******************es*esse************** ***e*******4******** 
**************464**44************************************°*************** 

T.C.-12 V, Vibhuti Khand, Gomti Nagar, Lucknow-226 010 T5 226 010 

PTY0522-2720828, 2720831 
-r info@uppcb.com 

Phone 0522-2720828, 2720831 
info@uppcb.com 

Website www.uppcb.com 
E-mail 

17 
àaTTE www.uppcb.com 
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1825 83 ( u EI 3reriritT erFRRT À fT T f i HTYfGTT D z) = 1742 fr 

(377 fAuToT) 
THTRI, gT-3 

PTT, T-

**************************************************************************"*****************************************e**************ssasseesesssee*. 
T.C.-12 V, Vibhuti Khand, Gomti Nagar, 

I F - 12 1, f7d GUT, HAT TTR, 

TYT -226 010 
T 0522-2720828, 2720831 

info@uppcb.com 

Lucknow 226 010 

Phone : 0522-2720828, 2720831 

E-mail : info@uppcb.com 
Website :www.uppcb.com 

177 qaHTEE: www.uppcb.com 
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GTTR YT YGYUT fAiau a PMNEUKE 
UTTAR PRADESH POLLUTION CONTROL BOARD we waHSRL.32/-3/.. / 2023 f ./02/2023 

*****4*********** 

Trha na; RaTaY ad UA RIIU7 870337 *I-3/1g 267/2023, 5-1001 2023, Fek 

2023 
! Let a further action taken report be submitled by State PCB and District Magistrale Miafiarnagar clearly stating aboul the persOn responsible Jor alleged dumping, including comptuue 

of consent conditions with respect of Waler (Prevention and Control of P'ollution) Act, 1974 (umt u 
Preention and Control of Pollulion) Act, 1987 and cauthorizeations granted nder Hazardous & tler 
Wastes (Management and Transboundary Movemen) Rules, 2016. The report needs to clarify on fy a/ management plan with respect o eacn naustry d management of huzardous waste s NT 
authorizations granted. Fuwrther, report should stale (iboul aclion laken against such person/prupument for remediation and prevention of further damage to environment cand also with regard to payml of compensation to the victims/heirs of deceased persons.." 

aT 784 Å frtecorRi aBrztTT YZI 1369/31.. A 744/HTERH 37l/7TR/2023, f-Hic6-16.01 2021 Hay yerH fAT, YVAR A AN DT, TITR 4 AIG -23.01.2023 To3OEiO 179/202 TI 278 
193/2022 TRT 283, 278, 338 a HtO GEHIT T RggeA ARI IH ), T1 RrdEI, FU7TTN 

37a JorTHoNI feeH ATT gY PL-25, N-1, R-250, S-1.5, LF-1 e gy 7 9,375/-uffea R 

(1/2) 
....ape aeeeegpss*** *******e*******e**********************aeaaeees***a*******p****a0es******* 

T.C.-12 V, Vibhuti Khand, Gomti Nagar, 

********a9****e*o*****°********¢**as*******e*************************************eteose4s*.sted 

En. 12 7, faga avs, 4d) zR, 

UT 226 010 Lucknow 226 010 

78 Phone:0522-2720828, 2720831 
E-mail 

0522-2720828, 2720831 
: info@uppcb.com - info@uppcb.com 
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sru uta 7TU-8,08,125/-( 3G oiRe sld Euilt *ik 13) Taaeuity eifauff atefaz 

1. 

2 

3. 

4 

6 

TAI H -701502010002104, 31T.VT5.YHI. D-UBINOS70150 H 15 3 GHT frI GIY 

yITRI, GTI-3 

1. forPTRI, FTYYTRI 
2 87RTE aftuil, JI, YTGN T5T9*RAA , RYT feERI EVS, FTHVATR| 
3 371eeITRN HTUTI, T HTT, FGYTR| 

gPHTRT, T-3 

olc 2/2) 
T.C.-12 V, Vibhuti Khand, Gomti Nagar, Lucknow 226 010 
Phone 

esss*o*»a eeen4*e******************e* *e****# ********°******a * s******aa*************************eeteaeeeasasoos********** -12 , faaia ar, MAAI 77R 
T 226 010 
RHT 0522-2720828, 2720831 0522-2720828, 2720831 

: info@uppcb.com 

Website wwwitnnrh ramn 
E-mail info@uppcb.com 

nh aam 
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ANNEXURE-3 . 

UTTAR PRADESH POLLUTION CONTROL BOARD H /-3/. 
./. /2023 f ./02/2023 

T-TUYYYTR 

TBTC, 

TEI-744 /2022 TEH 37 TATH FEE GT5 3TR V¢T UIRT 3TT HT-10.01.2023 3T 

"11. Let a further action taken report be submitted by State PCB and Dis1rict Magistrate, Mujaffarnagar clearly stating about the person responsible for alleged dumping, including compliance of consent conditions with respect of Water (Prevention and Control of Pollution) Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981 and authorizations granted under 
Movement) Rules, 2016. The report needs to clarify on fly ash management plan with respect of each industry and management of hazardous waste as per authorizations granted. Further, report should state about action taken against such person/proponent for remediation and prevention of jurther damage to environment and also with regard to payment of compensation to the victims/heirs of adeceased persons. 

Iazardous & Other astes (Management and Transboundary 

7 HT H 88837/t-3/3T/267/2023, fiE: 09.022023 ENT TOTI BNT 3ztvUr, T re 

vEINT foY RUT NETT : 09.07.2022 TyT TE Eig3IgF. 
9,375/-Dfdfea i 7 T 83 fari 5-7,78,125/- yrerui dyfd 3rNTUT f uT 

-701502010002104, TW.IHH. FTE -UBINO5701 50 4 ARa FAa 3 TH fT 

3TTR VIETu FNT 3eTFVUT, T foot gRT i.K H 116/2014 U 3TI HTT-29.04.2019 

..... The UPSPCB may assess the amount of compensation applying the formula laid down by the CPCB not only for the days mentioned in the report of the CPCB bu for 

eeeeesssbssc*******e*eee**********e*******ea********°**.****** ***********e************* 
T.C.-12 V, Vibhuti Khand, Gomti Nagar, 
Lucknow 226 010 
Phone 0522-2720828, 2720831 

************4**************desaaeaa**. 

et -12 , fa rs, r 77 

FEFT 226 010 
O522-2720828, 2720831 

E-mail info@uppcb.com info@uppcb.com 
Websitewww.uppcb.com TEHIGT www.uppcb.com 
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the actual days of violation firom the beginning but not bevond five years from the date of calculation.. *****. 

tat brreR, TYYTTR NT 7 3ITT HTd f -11.02.2023 ETRI T H TTEIV TehYUT, 7 ct gRT 3Tg. H 116/2014 T HTCT feT 29.04.2019 a TOTO HTRT 

97-9,375//-tAfeA AryT V .yHTIYE, F HTZH Hi: 29.09.2022 RETRUT f T f7 05 qui 3a Tutaruia afayi znaifum f & 365 X 1825 83 (7ETT 32NTYT 7RTT H fr T f7 a FHTTGT Yd = 1742 f T a 

. 

3ttR i-HTYR HT7) A, 2016 HTTRAi T T A gYN-1,63,31,250/- (Ey 

2-/2 

HTRT, -3 

a .aseseeseesves*sc*******************************************************************sa********°****e************************s****** 

T.C.-12 V, Vibhuti Khand, Gomti Nagar, 
t-12 , fata TE, TAi 7TR, 
TRUT - 226 010 

V7 0522-2720828, 2720831 
info@uppcb.com 

THISE www.uppcb.com 

Lucknow 226 010 
Phone : 0522-2720828, 2720831 
E-mail :info@uppcb.com 
Website : www.uppcb.com 8) 
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UTTAR PRADESH POLLUTION 
CONTROL BOARD 

2./2023 r -3/ tin /02/2023 
*******sh..v. 

ANNEX RE-9 

1et a fiurther action taken report he submitted by Stue PCB and District Afagistrate, 

iiylffar nagar clearly stating ahout the person responsible for alleged dumping, including 

conplice af consent conditions with respect of W'ater (Prevention cmd Control of Pollulion) Act, 

9and Air (lrevention and Control of Pollution) Act., 1987 and authorizations grated under 

fHurardous & Other Wfastes (lanagement and Transhoundary Movement) Rules, 2016. The report 

eeds to echarif on flh ash management plan with respect of each industry and management of 

hazardous waste as per authorizations granmed. Further, report should state about action taken 

against such personproponent for remediation and prevention of Jurther damage to environment 

and also with regard to paynnem of compensation to the victims/heirs of cdeceused persons." 

744/TEH 3/FTR/2023, f--16.01.2023 Fie gr7 fHTT UY457 u 
TRiera, zuVDYTR HI -23.01.2023 Ho30iO 179/2022 eTT 278, 285, 338 TOTOêto aTci 

TFY 283, 278, 338 Tei Hio 3EH a fRIIGEEA fAATet A Aai, ey7 Rrus, ZTVVN 

R-250, S-1.5, LF-1 g FN 9,375/-plaiki 1 q H ZI 83 ¢THl BJ MY2-7,78,125/-

T.C-12V, VIbhutl Khand, Gomti Nagar, H-226 010 Lucknow-226 010 
0522-2720828, 2720831 
info@uppcb.com 

Phone :522-2720828, 2720831 
E-mail : Info@uppcb.com 

82 aRI www.uppcb.com Website :www.uppcb.com 

Control lBourl guidelines on "Impiemeiny t.a . 

d Disnoitl od Ti/ilrdkus Waste iand penalty". 
***"'"* 

Sannad mith nuEN Sranna 
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. 

YPE, P R, TR0 rI das q UrII 
Vi1-701502010002104, IFSC pG-UBINOS70150 

HRI, TTI-3 

THTRT. ZT-3 

83 
....neeusseoosnetesesasesassosesoesbnsspasaeseaetoaseaesseesoeteseeeeesessassnsassessssstseeseasss. 
-12 , faata ars, THAdT TR, T.C.-12 V, Vibhuti Khand, Gomti Nagar, 

Scann 
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ANNEXURE-Jo 
UTTAR PRADESH POLLUTION CONTROL BOARD 

TRT . /-3/.a2 /21./2023 R.A1..02/2023 *******"********************/ *********** 

HTTT 
T4-HYDYTTRI 

HRR 744/2022 H1ERA HiT TTH TT *F T T À YiRT 3TT A7 10.01.2023 T 

"..11. Let a further action taken report be submitted by State PCB and District 

Magistrate, Mujafarnagar clearly stating abaut the person responsible for alleged 
dumping, including compliance of consent conditions with respect of Water (Prevention and 
Control of Pollution) Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981 and 
authorizations granted under Hazardous & Other Wastes (Management and Transboundary 
Movement) Rules, 2016. The report needs to clarify on fly ash management plan with 
respect of each industry and management of hazardous waste as per authorizations granted 
Further, report should state about action taken against such person/proponent for 
remediation and prevention of firther damage to environment and also with regard to 

payment of compensation to the victims/heirs of deceased persons... 

7ET H88712/1-3/Haz/219/2023, fei 08.022023 ET TO T sf sfdez, fR 

ETCTT H-701502010002104, TT.HIIT. T 

(Tae 3 HTHTYTN HTYCA) HY, 2016 TQeT Teran fqi T I 
araY HT. TET FIRT TtHYUT, TS focl eRT 3T.g F 116/2014 TRa ATT RH 29.04.2019 

fri. 9 I 3T ffe 
". The UPSPCB may assess the amount of compensation applying the formula 

laid down by the CPCB not only for the days mentioned in the report of the CPCB but for 
the actual days of violation from the beginning but not beyond five years from the date of 
calculation.. 

**************s************°a******°****°** ***s*************bee****s******e* *****e******************°°**a***************°**oee*ede******* 
T.C.-12 V, Vibhuti Khand, Gomti Nagar, 
Lucknow 226 010 
Phone 0522-2720828, 2720831 

Z26 010 
O522-2720828, 2720831 

- info@uppcb.com 
UHISE www.uppcb.com 

E-mail info@uppcb.com 
Website : www.uppcb.com 8 
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744/2022 HTERH T T sT5 GTR Y¢HT H YIf 3TT H 10.01.2023 74cA 
RHottOFHOTIo ET fdsHA HeTSTeiT HR ya y7 T-08.02 2023 3T1 AIET 
-8375/-IRTA gy goT TRE yHstE. FTE f=T 28.09 2022 

5 1825 83 (T7ERT 37Id arFrnI fer Tà f TafGrT o g = 1742 f&7 T d 

( afA fAu 
HTRT, TT-3 

yHII, -3 

T.C.-12 V, Vibhuti Khand, Gomti Nagar, 

Lucknow 226 010 TUTC -226 010 

Phone 0522-2720828, 2720831 

: info@uppcb.com 

Website :www.uppcb.com 

0522-2720828, 2720831 

info@uppcb.com 
HIT www.uppcb.com 

-mail 

8S 
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ANNEFURE-1 
UTTAR PRADESH 

POLLUTION 
CONTROL BOARD 

fRin /02/2023 
./RN-3/. 2 /2023 

".1. Let a, fiurther action taken report be submitted by Stute PCB and District Magisirate, 

Autfiarnmagar cleorly stating about the person responsible for alleged dumping, inctuting 

complance of cnset conmtitions with resjpect af Water (Prevention and Control af Pollution) Act. 

19 and Air (Prevention and Control of Pollution) Aci, 1981 and authorizations granted under 

Hardous & nher Wastes (Alamagcment aunad Transboundury Afovement) Rules, 2016. The report1 

eris to clariti* on fly ash manugemet plan with respect of each industry and management of 

hrardous waste as per 
authorizations yranted. Frther, report should state about action tuken 

against such personproponent for remediation ad prevention f further damage to environment 

and also with regard to payment of compensution to fhe victims/heirs of deceused persons.." 

744/TTEH t/]TR/2023, 
èAT5-16.01.2023 A giCTE fTI, JUDTATR AAT 

TTTT V7T fRics -23.01.2023 i H03KOHIO 179/2022 ETRI 278, 285, 338 410Tofto aTti 

eTFT 283, 278, 338 Ti Hto 76M ya fRuggta AATrti TH Mi, e-7 I, TUTTR 

ea 3tBTÝI, ZTY557TR ENT 3 7 31.01.2023 HIEYA À UT fa 

iT 29.09.2022 AArI fI IF 3sa 5 TTRI ETH TA gV PL-25, N-I, 

R-250, S-1.5, LF-1 d gR 7 9375/-TdIRA 83 KTI Eg H¥Y-7,78,125/-

a 12 , fai urs, Mah ar 

226 010 
HI:0522-2720828, 2720831 
-ainfo@uppcb.com 

T.C-12 V, Vibhuti Khand, Gomti Nagar, 
Lucknow-226010 

Phone:0522-2720828, 2720831 
E-mall Info@uppcb.com 

d4Tge www.uppcb.com Website :www.uppcb.com 

86 
ECannad asith nkEN Cranna 
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F MT q5 TI HEI-701502010002104, IFSC TE-UBINOS70150 15 

THTRI, ZT-3 
iGTGT4 

THTRI, ZT7-3 

187 
T.C-12 V, Vibhuti Khand, Gomti Nagar, 
.bnaur - 976 010 

Cannad uith n«En <ranno 
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TTR ET YqgU[ Aiau aHNMEXURE42 
UTTAR PRADESH POLLUTION CONTROL BOARD 

HrT.J]]/-3/.Ha.. ./ 2~/ 2023 R:..02/2023 ********************* 

GHYE-HYYR| 

HE, 

T 744/ 2022 E 3 77 EE ST5 3TR T YuRT FTET AI 1001.2023 T 

"I1. Let a further action taken report be submitted by State PCB and District 
Magistrate, Myjaffarnagar clearly stating about the person responsible for alleged dumping, including compliance of consent conditions with respect of Water (Prevention and 
Control of Pollution) Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981 and 
authorizations granted under Hazardous & Other Wastes (Management and Transboundary Movement) Rules, 2016. The report needs to clarify on fy ash management plan with 
respect of each industry and nmanagement of hazardous waste as per authorizations granted. Further, report should state about action taken against such person/proponent for remediation and prevention af further damage to environment and also with regard to 
paynent of compensation to the victims/heirs of deceased persons.... 

7 H 88710/-3/Haz/226/2023, f 08.02 2023 ERT HTO T FRT 3Teaovuy, 7 f 

HA-701502010002104, TT.HIHI. T 

3TR HTT FRT 3Teor, 7 Rol ERT ÀY H. 116/2014 UHRT 3TAT fHT 29.04.2019 
.... The UPSPCB may assess the amount of compensation applying the formula laid down by the CPCB not only for the days mentioned in the report of the CPCB but for the actual days of violation from the beginning but not beyond five years from the date of calculation... 

TT ERsHdu7, feol aRT 3t.g H. 116/2014 IRTATT ATR 29.04.2019 sogo FreT 

***a****e********°****°****"************************p*********°*eea****9** 
********************* *"******** ** *********** 

T.C.-12 V, Vibhuti Khand, Gomti Nagar, 
Lucknow-226 010 R-226 010 
Phone 0522-2720828, 2720831 

info@uppcb.com 
uHIRZ: www.uppcb.com 

0522-2720828, 2720831 
: info@uppcb.com 

Website: www.uppcb.com 
E-mail 

88 
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744/2022 IEH TI G1H FT HTF JTR YT yiva TET AT 10.01.2023 TT 1otioHTOTo ETRT T ATSII HR ya y7 fT-08.022023 H TTTA TRITET 

1825 83 ( 7 ERI 3TteNTTÝT aTRITT r T Ti THTTITT = 1742 f T 

iHTATY HTA) A, 2016TideT GCOT47 T g gT Y-1,63,31,250/- yo 

2 

HTI, T-3 T 

oc 

*********************************************************** *******************************©*************************** 

et - 12 , aa UUE, 1HAI FTX T.C-12 V, Vibhuti Khand, Gomti Nagar, 
T-226010 Lucknow 226 010 
KH7 0522-2720828, 2720831 

info@uppcb.com 
HTET: www.uppcb.com 

Phone 0522-2720828, 2720831 

E-mail: info@uppcb.com 
Websitewww.uppcb.com 

-

189 

506



-13 AnNExURE-13, 
UTTAR PRADESH POLLUTION CONTROL DOARD 

kkkua&RN-3/..k.la.a.... 2023 Ret /02/2023 

"1. Let a further action taken report be submitted by State PCB and District Magislrale, 
gajarnagar clearly stating about the person responsible for alleged dumping, incluaing 
compliance of consent conditions with respect of Water (Prevention and Conerol of Polkution) ACt, 
9and Air (Prevetion and Controi of Pollution) Ac, 1981 and authorizations granted undler 

F1Eardous & Other HWastes (Management and Transboundary Movement) Rules, 2016. The report 
Eeas to clariy on Jy ash management plan with respect of each industry and managemeni of 

iazardous Waste as per authorizations granted. Further, report should state about action taken 

against such personproponent for remediation and prevention of further damage to environment 
arnd also with regard to payment of compensation to the victims/heirs of deceased persons.." 

744/HTERA 7l/3R/2023, fHiE-16.01.2023HdT gfrH faTM, TTrR 
74T73, UTORATR R-23.01.2023 JoOFO 179/2022 ETRT 278, 285, 338 H10EOfdO a 

ETRT 283 278, 336 arI 1O0 TT argAA AARI JTA ATSI, 271 rdeI, FIYTTTR 

fHi 29.092022 IRI fHÀ T T7 1 37ae 1 ToMTDTRI TGTH HI PI-25, N-1, 
R-250, S-1.5, LF-I Gd gE FYÀ 9,375/-gtairea oi z GA 83 THN ag rd-7,78,125/-

T.C.12 V, Vbhuti Khand, Gomti Nagar, HTO5 226 010 Lucknow - 225 010 

KrT0522-2720828, 2720831 
-:Info@uppcb.com 
rTg www.uppcb.com 

O522-2720828, 2720831 Phone 
E-mail Info@uppcb.com 
Website : www.uooch.com 

Srannad with nKEN Sranna 
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UTTAR PRADESH POLLUTION CONTROL BOARD 
/tm romuz 

./N-3/. - 2023 /02/2025 
(ye-1, HT AS, YGTVYvR TUI T taE May fèaija: 09.07. 2022 itrYT 

N 

T, IHAI TR AUT fRera ds d I FHA-701502010002104, IFSC YG-UBINOS70150 

HTRT, 7-3 

D6L-
HTNI, M-33 

61 C 

msesopeesesnedanbeurenseepeore stoaagane00aedeeeso99004 94440eeoopeueaesegaoeoreeeseeseoss000e00e 

191 
T.C-12 V, VIbhuti Khand, Gomtl Nagar, 
Lucknow-226 010 1. 12 *, fdd av3, HT TT, 

Ë Cranned 1asith nKEN Sranna 
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rTY T YTgUT Auay as ANNEXURE-14 
UTTAR PRADESH POLLUTION CONTROL BOARD 

wFRT. -3/..a / T/2023 .02/2023 

HR fH dYi fAa fo. (ae-1), 
HTTTS 
4-YHYHTR| 

TER 744/2022 1E GIE 3HTH TE GTT R Y¢T YTRT 31T fT5 10.01.2023 7T 

".11. Let a further action taken report be submitted by State PCB and District 

Magistrate, Mujaffarnagar clearly stating about the person responsible jor alleged 
tumping, including compliance of consent conditions with respect of Water (Prevention and 
Control of Pollution) Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981 and 
anuthorizations granted under Hazardous & Other Wastes (Management and Transboundary 
Movement) Rules, 2016. The report needs to clarify on fly ash management plan with 
respect of each industry and management of hazardous waste as per authorizations granted. 
Further, report should state about action taken against such person/proponent for 
remediation and prevention of further damage to environment and also with regard to 
payment of compensation to the victims/heirs of deceased persons.." 

7FET H 88711/1-3/Haz/207/2023, fe08.02 2023 ENT HTO I BNT 3Teovy, 7 fec 

TREMT07 fRerT 5 T TT-701502010002104, 

SFR .TE ERT sHETCoVT, Trli EI H.Y. A. 116/2014 TRI 3TTFT fi 29.04.2019 

.. The UPSPCB may assess the amounl of compensation applying the formula 
. 

laid down by the CPCB not only for the days mentioned in the report of the CPCB bu for 
the actual days of violation from the beginning but not beyond ive years from the date of 

calculation.. 

T7T 3U, orl gI T.Y H 116/2014 H TR 3TT fÈTi 29.04.2019 stoTO HRET 

*********************°*********************a****av*o******************* "°°°°*******************°******************* **°** 

T.C.-12 V, Vibhuti Khand, Gomti Nagar, 
FFT5 226 010 Lucknow 226 010 

Phone 0522-2720828, 2720831 
info@uppcb.com 

aaere www.uppcb.com 

0522-2720828, 2720831 
info@uppcb.com 

Website : www.upocb.com 
E-mail 192 -
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744/2022 TE H 1 7 TG TTFT q 3TT T 10.01.2023 

oTORTOTO ET 27 T BaITS3gHR fi-08 02.2023 sTTM eTRR 

5 1825 83 (T EI YRTA RTT fr T fa HATT Tv gy = 1742 a 

eHTCTR TTCTA) Aun, 2016 feeTI I TeTUH y-163,31.250/- ( 

ww 

9HTRT T-3 

o Vy 

************************°°**°**************************** *********************°***********°********************************** 

T.C.-12 V, Vibhuti Khand, Gomti Nagar, 
Lucknow 226 010 
Phone 0522-2720828, 2720831 

ET 226 010 

0522-2720828, 2720831 
info@uppcb.com 

T www.uppcb.com 

E-mail :info@uppcb.com 

93 Website :www.uppcb.com 
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ANNEYRE 16 

.No. Name & Address of Unit E.C. Imposed E.C. Recovered 

1. Bindals Papers Mills Ltd. Bhopa Road, 
Muzaffarnagar. 

2. 

210000.00 210000.00 

Garg Duplex & Paper Mills (P) Ltd. Bhopa 
Road, Muzaffarnagar 

Meenu Papers (P) Ltd. Bhopa Road 

Muzaffanagar 
Shri Bhageshwari Paper Mills (P) Ltd., 
Bhopa Road Unit-1 Muzaffarnagar 
|Shri Sidhbali Papers Mills Ltd., Bhopa Road, 

Muzaffarnagar 
6 

150000.000 150000.00 

. 210000.00| 210000.00 

4. 180000.00 180000.00 

5. 210000.00| 210000.00 

Silverton Pulp & Paper Pvt. Ltd. (Unit-2) 
Bhopa Road, Muzaffarnagar. 

7 

150000.00 150000.00 

|Silvertoan Paper Ltd. (Unit-1) Bhopa Road,. 

Muzaffarnagar 
| Silvertoan Paper Ltd. (Unit-2) Bhopa Road, 

Muzaffarnagar 
Galaxy Papers Pvt. Ltd., Jolly Road, 

Muzaffarnagar 
10. Tehri Pulp & Papers Ltd. Bhopa Road (Unit-

1) Muzaffarnagar 
11. Tirupati Balaji Fibres Ltd. Bhopa Road, 

Muzaffarnagar 

210000.00 210000.00 

8. 210000.00| 210000.00 

9. 140000.00 140000.00 

180000.00 180000.00| 

210000.00 210000.00 

Total:| 2060000.00o 2060000.00 

D/Neeraj Mittal/Letter 2023 
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ANNEXURE-17 
HIN0131-2435493 

U.P. POLLUTION CONTROL BOARD, MUZAFFARNAGAR 

6-1 Tquei, quvVTR-251001 (3oHo) 

31 4-217i4 JTT/223 Dated 2 .012023 

To. 
The Registrar 
National Green Tribunal 

Principal Bench 
New Delhi. 
E-mail judieial-ngt@gov.in 

Sub.-Compliance to the direction issued by Hon'ble National Green 
Tribunal in O.A. No. 277/2022 Liyakat Ali and Others Vs State of 
VP. on 21.10.2022. 

Sir 
With reference to the subject mentioned above kindly find enclosed 

herewith the Report in compliance of the order issued on 21.10.2022 by 
Hon'ble National Green Tribunal in O.A. No. 277/2022 Liyakat Ali and Others 

Vs State of U.P. 
Encl.: As above. 

Yours faithfully 

(Ankit Singh) 
Regional Officer 

Copy to . lember Secretary, U,P. Poilution Control Board, Lucknow tør information. 
2. Shri Pradeep Mishra, Advocate, Hon'ble Supreme Court/NGT, New Delhi for perusal 

and necessary action. 

3 Chief Eaw Officer. i.P. Pollution Control Board, Lucknow for infsrmation. 

4. (Chiof Environmental Officor (Circle-3), U.P, Pollution Controul Boapl, Lucknow for 

s 
Regional Officer 

information. 

28 4 ra ittal'tetter 023 
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Anesuna- 18 

CENTRAL LABORATORY 
UTTAR PRADESH POLLUTION cONTROL BOARD Suilding. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010 

Cornaate TCi1015 TEST REPORT: WATER LABORATORY(SURFACE WATER) Re no-19096284/CENTRAL/2U22 
Date:28/12/2022 

1- Sample Location: Kukra Drain before confluence to Dhandhera Drain 2- Distriet: Muzalfamagar 

i Nddress: Village-Sandhawali 
4- Sample Souree: Drain 

Type of san1ple : Surfaee Water 
Sanple Collected By: ()Maneesh Kumar;J.R.F (2)Ravish Pratap Singh;J.R.F 7- Ddour: Foul 

N-Quantiiy and Pacling: 2.0 L PVC(General/Core Parameters)/1.0L PVC(Heavy Metals) - Date of Sample Collection: 21/12/2022 
I1 Analyis Indented by: RO MuzaffarNagar 

11- Date of sample receipt in iab: 22/12/2022 

Parameter Unit Results Detection Range pH.4500 H B Electronic method 
Turbidity.2130 B Nephelometric Method 

Colour2120 B Visual Method 
Conductivity,2510 B L.ab Method 

7.08 02-12 
N.T.U 16.2 1-500NTU 

5-10000 Hazen 
O.1-10000 uS/cm 

Hazen 100 

uS/cm 1588 Suspended Solids , 2540 D Total Suspended Solids dried at 103-105 OC mg/l 158 5.0-10000 mg/l 
Dissolved Solids. 2540 0C Total Dissolved Solids 

mg/l 986 5.0-10000 mg/l r:cu al 80 OC 
Total Solids. 2540 B Total Solids cried at 103-

105 0C 
mg/l 1144 5.0-15000 mg/l 

srdness, 234 (R EDTA Titrimetric Method 
aleun, 3St0 La EDTA 1irimetric Mcthod 
Maynesiumn, 3S0G-Mg B Caleulation Method 

Chloride as Cl-. 4500- CI B Aryentomctrie 

Method 

mg/ 10.0-5000 mg/l 
10.0-1000 mg/l 

10-1000 mg 

760 
mg/l 520 

mg/l 240 

mg/l 320 3.0-500 mgl 
lpliate as S04-2.4500-S04-2 E Turbidimetric| 

Method 
mg/ 53 .1-200 mg 

Alkalinity. 2320 B Titrietrie Method mg/ 820 20-5000 mg/ Total Chromium (T.Cr). 311| B Atomic 

Absurption Speclronetry (Direet Air-Ac Flame 

Melhod) 

mg/l ND 0.05-1000 mg/l 

Lead (Pb). 3111-B Aloinic Absorption 
Spectromciry (Direcl Air-Ac Flame Method) 

Iron (fe). 3111-13 Amic Absorption 
Decromctry (Dircel Alr-Ac lame Method) 

Zine (Zn).3111-13 Atonic Absorption 
Spcctrometry (Dircct Air-Ac Flaime Method) 
BOD, 3 day 27 0C IS 3025 (Part 44): 1993 Bio 

COD. 5220 IB pen Rellux Method 

mgl 0.0758 0.09-1000 mg/l 

mg/l 2.8229 0.05-1000 mg/1 

mg/l 0.7739 0.01-1000mgl 
me/l 172 1.0-1000 mgl 

4.0-1000 mg/l mg/ 496 

eark:* - NA 

RAM Digitally si9ned by 
RAM GOPAL 
Date 2022.12.28 

.itliyi 
VINAY 

GOPAL 292 1807.060s'30 
DUBEY 
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CENTRAL LABORATORY 
UTTAR PRADESH POLLUTION CONTROL BOARD Iuilding. Na TC-12V VIbhutl Khund, Gonti Nagar, Lucknow-226010 

TEST REPORT: WATER LABORATORY(SURFACE WATER) Ref no-19096237("ENTrRAL/2022 

Date:28/12/2022 - Sample Lacation: Neprajpur Drain/Dhandhera Drain(Near UPSIDC-Begrajpur) -Distriet: Muzalamaar 
Address: \ uilage Regrajpur 
ample Sourre: 1Dran 
.Type of sample : Swlace W ater 

tSample Colleeted By: ()Alanesh Kumar:J.R.F (2)Ravish Pratap Singh;J.R.F Odour: Foul 
SQuantity and Packing: 2.0L PVCIGeneral/Core Parameters)/1.0 L PVC(Heavy Metals) 9- Date of Sample Collection: 21/12/2022 
10- Analyis Indented by: RO MuzaffarNagar 
11- Date of sample receipt in Lab: 22/12/2022 

ww.aa 

Parameter Unit Results Detection Range 
pH.4500 H B Electronic method 

Turbidity.210 B Nephclometric Method 
6.88 02-12 

N.T.U 38.9 1-500NTU Colour.2120 B Visual Method 200 5-10000 Hazen Hazen 

Conductivity.2510 B 1.ab Method US/cm 2192 0.1-10000 uS/cm 
5.0-10000 mg/l 

Suspended Solids, 2540 D Total Suspended 
Solids dricd at 103-105 OC 

mg/l 232.0 

5.0-10000 mg/l 
isolved Solids, 2540 OC Total Dissolved Solids 

dricd at 180 OC 
mg/l 1356 

Total Solids. 2540 B Total Solids dried at 103-
T95 0C 

mg/ 1588 5.0-15000 mg/1. 

10.0-5000 mg/l_ 
10.0-1000 mg/l_ 

10-1000 mg 

ilardness, 2340 OC EDTA Titrimctrie Method mg 920 

Culeum. 3500-Ca B EDTA Tiurimetric Mcthod 
Maynesiun. 3500 -Mg B Caleulation Method 
Chloride as Cl, 4500-CI - B Argentometric 

Method 

mg/ 780 

mg/l 140 

my/l 480 3.0- 500 mg 

Sulphate as S04-2.4500-S04-2 E Turbidimetric| 
Mclhod 

mgl 0.1-200 mg 109 

Alkalinity. 2320 1 Titrinnetric Method mg/l 980 20-5000 mg/l Total Chromium (T.Cr), 3111 1B Alomic 

horplion Speclrctry (Dit ecl Air-Ac Flame 

Mclhod 

nmgl 0.0010 0.05-1000 mg/ 

Lead (Pb. 3111-15 Aonic Absorplion 
pectromctry (Dircct Air-Ac Flame Method) 

Iron (Fe). 111-18 Atonie Absorption 
DCroniCir (Dicet Air-AC Fune Mcthod) 

Zine (Zn), 3111-15 Awnie Absorption 
Spectrometry (1Dircel Air-Ac Flaune Melhod) 

B0OD, 3 day 27 0C IS 30025 ( Part 44): 1993 Bio 

COD. 5220 15 Open Rellux Methwd 

my/l 0.0126 0.09-1000 mg/l 

mg/l 5.1333 0.05-1000 mg/l 

mg/ 1.7225 0.01-1000mg/ 
mg/l 268 1.0-1000 mg/l 

4.0-1000 mg/ 784 

Remark: - NA 

RAM Digutaly signed 
by RAM GOPAL 

dale: 202.12.28 
18:17:01 +0530 

Digty sg 
VINAY DUBEY pate 1022 12 28 

GOPAL 
I8. 45-05 3 

213 
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CENTRAL LABORATORY 
UTTAR PRADESII PoLLUTION CONTROL BOARD 

Ruilling. No TC-12V Vibhuti Kh»nd, Gomti Nagar, Iucknow-226010 
TEST REPORT: WATER LABORATORY(SURFACE WATER) 

Re o-1906245 CENTRAL/2022 
Date:28/12/2022 

- Sample Locatwn: Riner Kali West aller meeting Dhandhera Drain 
Distriet: Muzalanmagar 

i. ddress: \ illage Begrajpur 
Sample Source: Rver 

Type of sample: Surtace Waler 
ample Collected By : (1)AManeesh Kumar:J.R.F (2)Ravish Pratap Singh;J. R.F 
Odour : Foul 

SQuantity and Packing : 2.0L PVC(GeneralCore Parameters)/1.0 L PVC(Heavy Metals) 

Date of Sample C'ollectio: 21/12:2022 

t Analyis Indented by: RO MluzaffarNagar 

I1- Date of sample reccipt in Lab: 22/12/2022 

Parameter Unit Results Detection Range 
pH-50o H B Elecuronice method 6.80 02-12 

N.T.U 27 1-500NTU TurbidiryIU B Nephelonetric Method 
Coluur.2120 Visual Method 

Conductivity.25 10 B Lab Mcthod 
Suspended Solids. 2540 D Total Suspended 

Solids dricd at 103-105 0OC 

5-10000 Hazen 
0.1-10000 us/cm 

Hazen 150 

uS/cm 1745 
mg/l 138 S.0-10000 mg/ 

isnolved Solids. 2540 OC Tolal Dissolved Solids mg/l 1084 5.0-10000 mg/l 

dried al 180 OC 
mg/ 1222 5.0-15000 mg/l Ttal Solids. 2540 B Total Solids dried at 103-

10.0-5000 mg/l 
10.0-1000 mg/l 
10-1000 mg/ 

mg/l 700 ardness. 2344 UC EDTA Titrimetric Method 
440 tum. 35H) a B EDTA Titrimctric Method 

iaeu. 350)-M BC'alculation Method 

(inloride as CI, 4500- CI -3 Argentometrie 

mgl 
mgl 260 

mgl 280 3.0-S00 mg/l 

Mcthoi 
vwww. 

120 
hate as S)4-2.4S00 -S)4 -2 E Turbidimetric| 

Mchod 
mgl 0.1-200 nmg/l 

Alkalmty. 2320 1 Tityiclric Method 780 20-5000 mg/ 
Total Choni:n(T Cr). 311| B Alomic mg/l ND 0.05-1000 mg/l 

rpiui Specinclry (1Dircct Air-Ac lFlame 

Mehod 
** 

Iad tPh i111-18 Atunie Absurption 

Spectrometry (Dircei Ar-Ar Flaunc Method) 

Jon te). 3|||-13 Atuie Absorptiun 
pecirnetry (Ducci A-Ac Flune Method) 

Zinc (7n. 3111-1 Aonie Absurplion 

Spccronmct tucet AN-Ac Flaunc Melhwd) 

mgl ND 0.09-1000 mg/l 

4.9486 0.05-1000 myl 
*** ******* 

1.8975 0.01-1000mg/l 

13 D, 3 day2 IS U2S ( art 44) 1993 Bio 

(OD. 520 15 (oen Pellux Melho 

110 1.0-1000 mg/ 
4.0-1000 nmg/l 288 

.41ak:- NA 

RAM 
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